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Himachal Pradesh Administrative Service (1st Amendment) Rules, 2023 
Himachal Pradesh Administrative Service Rules, 1973 
High Court of Himachal Pradesh (Use, Maintenance and Control of Staff Cars) 4th Amendment 

Rules, 2023 
High Court of Himachal Pradesh (Use, Maintenance and Control of Staff Cars), Rules, 2014 
New Delhi Municipal Council (Pension Fund) Regulations, 2023 
Patna High Court Officers and Staff (Recruitment, Appointment, etc) Rules, 2021 
Rajasthan Registration Rules, 1955 
Uttar Pradesh Real Estate Project (Maintenance and Operation of Separate Bank Account) Directions, 

2020 
Uttar Pradesh RERA (General) Regulations, 2019 

  
Andhra Pradesh Notifications 

Animal Husbandry Dairy Development and Fisheries Department, G.O. Rt. No. 125 
High Court of Andhra Pradesh, Noti. No. 15/2023 

  
Bihar Notifications 

High Court of Patna, Noti. No. X-02-2023 AD(Rules) 230(R)/Rules Dept. 
  
Delhi Notifications 

Finance Department, F.3 (44)/Fin.(Exp-I)/2022-23/DS-I/44 
Finance Department, F. No. 3 (43)/Fin.(Exp-I)/2022-23/DS-I/440 

  
Himachal Pradesh Notifications 

High Court of Himachal Pradesh, Noti. No. HHC/Rules/HC Staff Cars Rules-2014 
Personnel Department, Noti. No. Per (A-IV)-A (3)-1/2010-Part 
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